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E m p l o y m e n t  E x c h a n g e  (C o m p u l s o r y  
' N o t if ic a t io n  o f  V a c a n c ie s )  A m d t . ^  

R u l e s , 1976

THE M INISTER OF PAR LIAM E N­
T A R Y  AFFAIR S  a n d  LABOUR (SHRT 
RAVIND RA V A R M A ): I beg to lay
on the Table a copy of the Employ­
ment Exchange (Compulsory Notifica­
tion of Vacancies) Amendment Rules, 
1976 (Hindi and English v 3rsions) 
published in Notification No. G.S.R’. 
1718 in Gazette of India dated the 4th 
December, 1976, under sub-section (3 ) 
o f section 10 of the Employment Ex­
change (Compulsory Notification of 
Vacancies) Act, 1959. [P!aced in L ib ­
rary. See No. LT-552/77].

12.36 hrs.

CALLING  ATTENTIO N  TO M ATTER 
OF URGENT PUBLIC IMPORTANCE

R e p o r t e d  s u g g e s t io n  o f  I n d ia n  J u t e  
M i l l s  A s s o c ia t io n  to  c l o s e  d o w n  th e  

JUTE UNITS i n  W e s t  B e n g a l

SHRr C. K. CHANDRAPPAN 
(Cannanors); I call the attention of 
the Minister of Commerce and Civii 
Supplies and Cooperation to the follow­
ing matter of urgent public importanctJ 
'and reQ'JlZZt 1̂5 may make a state­
ment thereon:

“ Reported Indian Jute Mills Asso­
ciation’s suggestion to close do’̂ n 
the jute units for 7 to 10 dayg iî  a 
month duo to acute shortage of raw 
juta and lay off in 15 jute mills in 
West Bengal.”

THE M INISTER OF COMMERCE 
AND C IV IL SUPPLIES AND CC_ 
OPERATION (SHRI MOHAN DHA- 
RIA>: Mr. Speaker, it has been re­
ported in the press that the Chairman, 
Indian Jute Mills Association has 
given a statement sugg3S*ing block 
closure of jute mills in phases duri^.g 
next two months to restrict production 
to 70 per cent of the present level for 
the purpose of conserving raw jute 
the context o f' acute shortage of fibre 
in the country at present and also To

avoid haphazard cloaire of mills aad 
for ensuring a rational consumption o f 
the available fi.bre:

It is fact that the jute industry is 
facing shortage of raw jute at present 
which is likely to, continue tiD the ne '̂- 
crop arrives in the market. The pre­
sent raw jute situation would, there­
fore, result in shortage of stack m the 
case of some of the mills ana also 
shortage of high grade fibre in the i*̂ - 
dustry as a whole. To ensure better 
distribution of the avaibible supply of 
raw jute, regulatory orders ha\e been 
issued restricting the holding of stocks 
of raw jute by the mills uP^o a mrixi- 
mum of their four weeks’ ct'n5:ump- 
tion. For disciplining tha o»Ices of 
raw jute which had shot up tc c very 
high level, maximum prices have been 
fixed for di^^erent categories of raw 
jute.

Any measure to restrict pir.dujtioTf 
to 70 per cent the present level or a 
block closure will definitely have its 
adverse imT^act on the fatarests of thc> 
workers which the G^vernrrent cannot' 
permit. Even without any proiuc'ion 
cut many of the mills are Ik  el 3’’ to. 
carry on with the stocks stiU avail^bl? 
with them till the new crop arrives 
and only some of them, if at all, may 
face difficulty for short period before 
the arrival of the new crop. Tho. 
situation is bein^ kept under con_ 
tinuous review and necessary mea­
sures Will be taken in ronsuUation 
with the Government of West Bengal 
and other concerned vernmrnts

SHRI C. K. C H AN D RAPPAN ; I am 
happy that the Minister has not agreed 
at least with the contention of the 
Indian Jute Mills Association that 
they w ill go for block closure. But, 
at the same time, I am very much 
disappointed to see that the Minister 
is agreeing with the contention o  ̂ the 
IJMA. The Minister says that the 
jute industry is facing shortage of 
raw jute. I would like the hon. M in­
ister to enlighten us about the short-.



?ge. The Economic Survey (1976- 
7) which has been presented to this 

House says;

“The production of lute and mesta 
staged a remarkable recovery and 
their combined production which 
was 5.8 million bales in 1975-7C is 
estimated to be about 7 million 
bales.”

This is the year where nearly i  
million bales have been produced 
more by the cultivators. The Report 
of the Ministry of Commerce (1976- 
77) which we discussed the other day, 
in that Report, there is some differ­
ence about the production of raw jute.
I would like to quote from that Re­
port. On page 147, it says:

‘ ‘With an opening stock of about
10 lakh bales and present crop esti­
mate of 70 lakh bales, the total 
availability of raw jute during the 
1976-77 season is likely to be around 
80 lakh bales as against the esti­
mated requirement of 68.50 lakh 
bales.’'

How the Minister can come here and 
repeat the -argument which was ad­
vanced by the Jute barons of Cal­
cutta. I am really surprised. I would 
like you to enlighten us on these 
matters.

Secondly, it is not something new 
that the jute mill-owners are doing.
It is a regular feature. I w ill quote 
from another report w’hich appeared 
in the Economic Times; a well-known 
trade union leader has s*aid this:

“ So, the Indian Jute Mills Asso­
ciation is up to its old trick again.*'

Tliis is the trick. Every season 
they intervene in this way. Why do 
they do so? Government is aware 
of it. The season of raw jute arrival 
w ill be beginning now; it is not far 
oflT; it begins in July and it continues 
in August. Everybody in the coun­
try knows about it. We are now at 
the fag end of June. In another few 
days, there w ill be a lot of raw jute
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available in the market. The Indian 
Jute Mills Association has certam 
goals to achieve. The House should 
be clearly aware of these. Whal is 
the first goal? It is to fleece the jute 
growers: The jute-grower w ill come
to the market with his produce— that 
small man about whom, you say, you 
are very much concerned. They want 
to fleece him. He w ill not get a 
fair price. Secondly, they want to
create an artificial shortage in the 
gunny bag market; they want to get 
a higher price there also. But at the 
same time they w ill not pay a fair 
price to the jute growers. These are 
the goals that the jute barons want 
to achieve. I want to know whether 
this Government is going to give 
concessions to these people. Every 
year they used to do the same thing 
and every year, the previous Govern­
ment used to give concessions to them.
I want to know whether the present 
Government is also going to repeat 
the same thing.

Another point is this. There is 
a new Government in West Bengal 
now, the Government of Mr. Jyoti 
Basu. This is a blackmail by the 
jute b^arons against that Government 
because thcy are afraid of one thing; 
under the grab of Emergency, dur­
ing the last two years, the jute barons 
had retrenched nearly a lakh of work­
ers, about 80,000 workers, from the 
jute industry, an î today they think 
that there is a new Government and 
they might retaliate. The jute ba­
rons are aware of it. and that is why 
they want to strike pre-emptively on 
the working class.

At this time, when there is a new 
Government, a new situation, I want 
to know whether the Government is 
going to allow the jute barons to 
play their political game. These are 
some of the important factors in re­
lation to this. Its impact on the 
economy is very significant. It is said 
that one out of five persons in West 
Bengal is earning his livelihood from 
jute industry; somehow or other, 
everybody i? associated with it. Such
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a big industry is in a crisis. It is a 
crisis which is a creation of certain 
jute barons; 12 or 13 monopoly houses 
want to amass huge profits. I would 
like to know whether the Janata 
Governm ent is going to submit to 
their pressure. M y questions in this 
connection are these. W ill the G ov­
ernment go firm ly against the threat 
and blackmail in which the jute mo­
nopolists are engaged? Government 
should also make it clear here and 
now whether they w ill nationalise the 
jute industry and settle this problem 
once and for all, so that, at least in 
future the working class not be
held to ransom by some of the mono­
poly houses.

Secondly, I would also like to know 
whether the Government, w ith  the 
jute barons pleading that they are 
running at a loss, w ill look into serious 
charges of foreign exchange v io la ­
tion cases and tax-evasion cases which 
are pending -against the jute barons.

Lastly, I would also like to know 
from  the Government whether they 
would look into the high-handed mea­
sures taken by the jute industrialists 
against the working class under the 
Emergency with the connivance of 
the form er Central Government and 
the State Government West Bengal. 
I f  the Government w ill do something 
positive in this respect, I think the 
jute industry w ill have a proper fu ­
ture and the working class w ill get 
a better deal from the Janata G ov­
ernment. I hope the M inister w ill 
give a positive reply.

MR. SPE A K E R : It is not only a 
question but a speech and a sugges­
tion all rolled into one. I hope the 
M inister at least w ill not take so 
long: there are five people to speak 
on this subject.

SH RI M O H AN  D H A R IA ; I shall 
be very  brief.

It is true^that the original estimates 
w ere  o f the order o f 70 lakh bales, 
but according to the M inistry o f A g r i­

culture, the latest estimates are of 
the order o f 67 to 68 lakh bales. The 
requirement every year is somewhere 
between 73 and 75 lakh bales. In 
the beginning of the year, because of 
the 15 per cent shortage it was ex ­
pected that perhaps the production 
w ill not be o f that order; besides, 
there was less demand. But, furtu- 
nately, in the past four months, there 
has been good demand and, naturally, 
production also has taken a good 
turn.

So far as raw jute is concerned, I 
would like to give the assurance that, 
as I have mentioned in my statement, 
there is no question of this G overn­
ment in any way submitting to the 
jute barons as suggested by the hon. 
Member. Therefore, as I have indi­
cated, we are not going to allow  this 
cut as is feared. Yesterday itself the 
President of the Indian Jute M ills 
Association was here and I told him 
point-blank that this sort of sugges­
tion cannot be accepted by the G ov­
ernment. W e have, at one end, to 
check the rising prices and put a ban 
so that the prices don't go beyond Rs. 
225 - per quintal basis W -5 variety 
â  Calcutta. Secondly, we have put 
restrictions on the industrialist hold­
ing a stock of more than four weeks. 
W e are glso taking measures against 
those traders and profiteers who are 
retaining stocks, so that those stocks 
also come out. I am very much in 
touch with the West Bengal G overn­
ment and have had talks w ith the 
Chief M inister of W est Ben '̂^al. So, 
in consultation and cooperation w ith 
the West Bengal Government, we 
shall s^e that these barons are not 
allowed to loot the country.

SH RI C H IT T A  B ASU  (B a rasa t): 
S^r, the statF‘ment made conceals more 
than what it reveals. To show what 
it conceals, I want to give another 
figure. According to the Econom ic 
Time;, o f the 27th or 28th of th?s 
month, the total requireijient o f the 
jute mills is 72 lakh bales and the 
current year’s production is 67 lakh
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bales. So, I cannot accept t̂ ê version 
he bas given. The estimated carry­
over is 5 lakh bales at the end of 
June this year. Therefore, having re­
gard to the carry-over at the end of 
June, which amounts to 5 lakh bales, 
there is no question of any shortage 
of raw material. Arm ed with these 
facts, would the hon. Minister kindly 
reject straightway any kind of pro­
posal of block closure and show the 
representative of the IJM A the door 
of his office?

The Government, the country and 
we on this side are very much inte­
rested in the increase in productivity 
of jute. It is said that the yield per
acre of jute can b*e raised to 4.6
bales for the white variety and 5.29 
bales for tossa variety against the ten 
year’s average of 2.77 bales. But, in 
fact, this is not happening because 
of the fact that the jute growers do 
not have any incentive for higher 
production. Last year, the A.P.C. fix ­
ed Rs. 135 per quintal as the minimum 
support price for jute which falls
far below the cos  ̂of production. In
v iew  of this, in the interest of the 
increase in productivity per acre, w ill 
the Government consider the proposal 
of enhancing the rate of minimum 
support price to Rs. 20T)|- per quin­
tal which may be made -available to 
the actual growers?

The future of the jute industry is 
not as bleak as the tycoons and ba­
rons of the industry seek to portray. 
My figures show that the internal 
consumption has shown a steady 
growth. It has risen from 4.72 lakh 
tonnes in 1974 to 7.62 lakh tonnes in
1976 From -all the available indica­
tions, the growth rate is lik e­
ly to be maintained. May I know 
from  the hon. Minister, whether he 
has taken any initiative in the matter 
o f formulating a package program­
me for the revitalization of the jute- 
industry beginning from the question 
of remunerative price to the growers, 
increasing yield per acre, moderani- 
zation o f the industry and finally 
minimising the control o f the tw elve
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monopoly houses over the entire in­
dustry which earns about Rs. three 
hundred crores of foreign exchange 
per year.

Lastly, I want to draw the kind 
attention of the hon. Minister to an 
editorial comment, which appeared in 
the Economic Times on the 27th. It 
says:

“ Rocking of the boat too much at 
this stage might be counter-pro- 
ductive.

Moreover, for sorne mills, the diffi­
culties lie not in the shortage of 
jute, but the lack of funds, to pay 
for it. W hile several more have 
enough stocks for others, closure 
provides no re lie f from the over­
head costs.”

As a matter of fact, many mills 
have not paid thc\r dues to the Jute 
Corporation of India from whom they 
have taken raw jute.

I think, the Economic "^imes edi­
torial has put the whole issue in a 
very right context. There is no short­
age of jute, the solution of the prob­
lem lies somewhere else. A ll these 
things arc very clear.

Finally, w ill the hon. Minister be, 
good enough to take steps to reinstate
80,000 jute workers who have been 
retrenched during the emergency in 
West Bengal or whase employment is 
being threatened and see that there 
is no further unemployment of the 
jute workers on any account.

SHRI M O H AN D H AR IA : As I have 
already indicated, firmness would" not 
flow only from the words here but 
out of our action. The Government 
has already taken action and w e shall 
take care that whatever raw jute 
exists in the country is made avail­
able for the mills and for that, what­
ever measures are needed, they w ill 
be taken in co-operation with the State 
Governments concerned because along 
with West Bengal, Bihar, Orissa, 
Assam. . .
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SHRI J Y O T IR M O Y  BOSU (D ia- 
mond H arbour): Andhra also. As also 
Nepal.

SH RI M O H A N  D H A R IA : Yes,
Andhra also— these are the States 
which are producing jute and some 
jute mills are very  much there.

It is true that the internal con­
sumption has fortunately gone up from  »
4 to 5 lakhs tonnes to nearly 7.5 lakhs 
tonnes. But, unfortunately, so f*ar as 
the external demand is concerned, 
w h ile our exports were of the order 
o f 9.5 lakhs tonnds in the. year 1964- 
65, they have come down to nearly
5 lakhs tonnes. But, anyway, to sayr 
that the whole future of the jute in-, 
dustry is bleak is not correct and I ,  
do not accept that sort of position. I 
have no doubt whatsoever that with 
concerted effort, we can cert-ainly re­
vitalise the whole jute industry and  ̂
we can take care of the existing mills 
also. Regarding the per-acre yield  
I am very  much with the hon. M em ­
ber on this point. W e have already 
had a discussion with the M inister of 
Agricu lture and his M instry are right 
from  this year we have initiated mea^ 
sures so that there should be a better 
yie ld  and also wherever possible, we 
should have more acreage under jute 
cultivation. . , .

SH RI C H IT T A  BASU : What about 
rem unerative price?

SHRI M O H AN  D H A R IA : That alone 
w ill ultim ately solve the problem. 
Yes, remunerative price is very  much 
a problem. It is v e ry " difficult to 
acct^Jt at this stage Rs. 200 per quin­
tal as support price because it w ill 
escalate the whole price situation. 
Yesterday only the Cabinet has taken 
y decision and even though the re ­
commendation was to retain the price 
o f Rs. 136, we have taken a decision 
to increase it to Rs. 141]- per quintal 
for W -5 variety in up country market 
by w ay o f support E>rice. Now, what 
is needed more is to have more cen­
tres so th It the farmers do not suffer 
as their goods are not purchased and

to that extent, the Jute Corporation 
of India has already taken a decision 
to have more purcha^ng centres in 
all the jute-producing areas. This is 
how we are trying to tackle the prob­
lem.

Then, Sir, I can assure the House 
that no pressures whatever w ill work 
so far as the J'anata Government /i3- 
concerned and we shall see that this 
v i'a l industry g iv ing employment to 
nearly 2.5 lakhs of our people. . . .

SH RI JY O T IR M O Y  BOSU: That is 
direct employment.

SH RI M O H AN  D H A R IA : Yes, and 
indirect employment to more than 40 
lakhs of our people who are produc­
ing jute is given all attention it needs. 
So, in the circumstances we are very 
much concerned with this industry 
and we shall take a]l care.

SHRI JYO T IR M O Y  BOSU: Th- hrst 
thing I would like to do through your 
good offices is to suggest very strong­
ly to the hon. Minister to go, I w ill 
say, rush to Calcutta atonce and sit 
with M r Jyoti Bosu, the Chief M in is­
ter o f West Bengal and settle the 
issue and make sure that not a single 
person, not -a single worker employed 
in the jute industry, who comes there 
from  Bihar, UP, Andhra Pradesh, 
Madhya Pradesh and from  all over 
the country is touched and thrown on 
the streets o f Calcutta. Unfortunate­
ly, jute industry is one of the worst 
exploited industries which exploit the 
farm er all the time taking his jute at 
far below the cost o f production. 
W orkers lose wages, lay-offs, retren­
chments, badili, casual labour— all 
sorts of malpractices having been 
going on m errily  for the last 30 years 
of Congress rule. They have grown 
beyond any proportion.

Sir, the jute industry is a congre­
gation of economic offenders. They 
have been talking about 12 monopoly 
houses. I am coming to nine fam ily- 
based business houses practically con­
tro llin g the entire ju te industry in 
W est Bengal.



The latest technique they adopt is 
invoice manipulation and o f course, 
tile erstwhile Government had been 
on the^r pay-roll. We know the per­
formance of the erstwhlie Commerce 
Minii^tcr, Prof. E). P.. Chattopadhyaya 
and his relation with the IJM A  P re ­
sident, R. P. Goenka o f Duncan Bro­
thers. Don’t we know all these 
things. Sir, I do not want to take the 
time of the House in narrating till 
those things. They extracted Ks.
100 crores in concession, abolition of 
duty, cash assistance, holding every­
body to ransom, declaration of weight 
at the time of shipment, etc. A ll 
these details are given in the r e p jit  
o f the Public Account Committee and 
a ll these magar-machis of the jute 
industry are sitting there and doir.g 
it.

13.00 lirs.

Jute industry has earned foreign ex ­
change for the centre in 1947 to the 
extent of Rs. 127.82. Upto December 
the earning was to the tune of Rs. 
187.55 crores. Therefore, Centre has 
to take the entire responsibility in 
the matter.

On 12.3.1977 the Jute Commissioner 
had said, and it is as quoted in £co- 
nom ic Times:

“ What is more, the goods are be­
ing sold at much higher prices 
The scars of uneconomic operation 
of about 20 months are being heal­
ed in the process.

The industry, according to tiie 
Jute Commissioner should not have 
any cause for grievance as the 
government had not only abolished 
the export duty, but allowed a cash 
subsidy of 10 per cent on the FOB 
price........”

They are fleecing both ways.

So far as the profits o f the m ill 
owners are concerned, they are really 
having a good time. The amount of 
money that they are making is un­
believable.
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“The m ill owners make ev^^ry
ŷ CLr on an average Rs. 20 crores as 
profit from  the raw jute trade.
The mills do not go to the market 
A’hen the growers are forced to 
sell.”

They put their foot on the neck o f 
the grower and squeeze the blood out 
of him. Here is an option. Once he 
grows the jute, either take it or leave 
it. That is the only way. The M ia- 
ister is saying that the production 
should be encouraged, it oan be en­
couraged if  the Government could
ensure to buy at economic prices. 
Otherwise, jute fields are going to be 
converted into rice fields. You would 
not be able to prevent that. Further­
more, again it is said:

“ This attention has not been paid 
despite the enormous profits made 
by the m ill owners. On an invest­
ment of only Rs. 4000 per loom, 
made more than a century ago, the 
annual average profit has been a 
minimum of Rs. 5000. There are
70,000 looms in the jute industry in 
West Bengal, and the profit thus 
adds upto an astronomical figure.”

This is white money. I cannot deal 
with the black money.

Shri Mohan Dharia on 1st A p ril 
said categorically in reply to my Short 
Notice Question which you were good 
enough to admit;

“ I can assure the House that out 
of 8 mills which were closed on 
30.12.1976, at least six mills w ill be 
operating within the next three or 
four months.*’

There is no re-opening of six or eight 
mills. There is a lay off in l/3rd mills. 
More Government purchases are ne­
cessary. H igher and retention price has 
to be made very  obligatory. I f  any­

body violates that, it should be made 
a criminal offence.



143 I  suggestion to JUNE 30, 1977 close jute units (C A ) 144

[S h ri Jyotirm oy Bosu]

The current year production figures 
have been given . These are h igher 
than the last years figures. W hy is 
this block closure o f 16 M ills? There 
is a reduction in production by about 
35 per cent. The M inister h im stlf 
has rep lied  in his statement which 
contradicts I.J.M A ’s m ove. The re ­
p ly  says— “ Even _ when production 
goes, m any o f t;he m ills are lik e ly  to 
carry  on w ith  stocks still availab le 
w ith  them. T il l  the new crop arises 
some o f them, i f  at all, m-ay face d if­
ficu lty fo r a short period t ill the a rri­
va l o f the new crop.”  I.J .M .A ’s m ove 
is an economic crusade against this.
I  te ll you an inside story. It is a 
j-etaliatory measure to discredit the 
new  C P I (M )  led le ftist fr ien d ly  G o v ­
ernm ent in W est Bengal. Some of 
the people controDing ju te m ills cons­
p ired and succeeded in preventing 
alliance between  the leftists and ihe 
Janata front against the w ill o f the 
Janata Central leadership which was 
almost headed by Shri R. P. Gocnka 
o f Duncan Bros., the m oney collector 
o f Shrimati Ind ira Gandhi.

Some m ills have introduced cuts 
upto 40 per cent. 72,000 workers are 
la id  off. In Budge Budge area, m m y 
Con'stituency, 750 people have been 
la id  off. That means starvation fo r 
the workers o f the fam ily. I.J .M .A .’s 
proposal fo r lO days a month during 
Ju ly-August has to be turned down 
at once and drastic step should be 
taken against the economic offenders 
and anti-national people.

N ew  crop is com ing in the begin ­
ning o f September. In the m ean­
tim e hon. M inister m ay im port ju te  
and Naptha from  Th-ailand through 
S.T.C. and not through private agen­
cies. A l l  m oney w ill im m ed iate ly  go  
into Swiss banks and N ew  Y o rk  banks. 
T h ey  can aLso try  from  Bangladesh 
i f  w e  can im port some jute. I am 
sorry to point out that the Jute C or­
poration  is headed by a defeated 
Congress person and I  don’t know  
whethei- he knows what a jut'e m ill

looks like. M y hon. friend  Mr. Chitta. 
Basu has said that it is not a question. 
o f shortage o f jute. T h ey  have ijot 
black m oney but they can’t bring 
that into the payroll. That is the 
difficulty. I want an assurance from  
the hon. M inister that he w il l  air-dash 
to Calcutta, seek the cooperation o f 
the G overnm ent there which is fr ien d ­
ly  to him, and see that nothing is done 
w ithout consulting them. There 
should be no closure under any c ir­
cumstances. These jute barons have 
made lot o f m oney during the last 
century. i  request him to consideir 
all the points which I have m ention­
ed just now. He may answer w hat­
ever he likes.

S H R I M O H A N  D H A R IA : I am  rea l­
ly  gra te fu l to Shri Jyotirm oy Bosu 
fo r  having given  me the perm ission 
to say w hatever I like. He has 
raised very  v ita l issues. So fa r as 
jute growers are concerned, it is v e ry  
much true that when raw  jute comes 
to market the prices are at the lo w ­
est leve l and once they are purchased 
by the traders and agents o f the ju te 
m illers the prices start rising. On the 
one hand, w e have ordered the Jute 
Corporation o f India to take the in i­
tiative. A t the same time, may I 
appeal to the Members from  the ju te 
grow ing areas about this? W e should 
encourage the cooperative o f farm ers 
to purchase their own goods so -hat 
they w ill be their own masters. Hon. 
Members know  what happened in 
Maharashtra— it is the farm ers who 
are owners o f sugar factories. Just 
lik e  that, is it not possible for us to 
have these ju te factories to be run 
and managed by farm ers through co- 
operatives? - .

As a M inister for Cooperation, I can 
assure them that w hatever coopera­
tion is needed in this regard  w ill be 
o ffered  by me. W ithout that I can­
not solve this problem.

About the closed m ills I had said 
that I  wou ld  take care that s ix  out o f  
eight m ills ly in g  affected by w ork  
stoppage on 30.12.76 w ere  opened.



The House w ill be happy to note 
that the management o f Khardah and 
Co. Ltd. and Union Jute M ill  have 
been taken over. W aver ly  Jute M ill 
has started its operation. K ea lv in  Jute 
M ill has started operation. R egard ­
ing A lexandra  Jute M ill, even  though 
the m atter was in the court, w e  m oved 
the court to a llow  us to h*ave certain 
investigation. Those investigations 
are complete. W e are now m oving 
the court to a llow  us to take over the 
m ill. This is the position.

Besides that, regarding Rai Bahadur 
M ills, w e are having our discussions 
w ith  the Ch ief M inister and the other 
M inisters o f Bihar. So far as NafTar 
Chandra Jute M ills  are concerned, 
Chapdani Jute M ills  have taken their 
shares and they have assured us that 
they are trying to start this M ill. So, 
under the circumstances, not six but, 
perhaps, it may be possinb’ e to start, 
seven n.iljs.

A lso  the House would be glad to 
know  about the commitments made by 
the Janata Pai’ly  M inisters and they 
have tried their leve l best to im p le­
ment this assurance. One more sug­
gestion has been made by m y 
hon. friend, Shri Jyotirm oy 
Bosu. I am gratefu l to him for 
that suggestion. Aga in  he w ill be 
happy to note that I have discussed 
the m atter w ith the Ch ief M inister o f 
W est Bengal. It is true that I am 
overburdend w ith  the work. I am 
carry ing now the load of five  M in is­
ters who were* then functioning fo r  
these tw o ministries. Even now, m y 
plan is that I shall be v is iting Bengal 
on Sunday and M onday to resolve all 
these issues and I shall be having a 
meeting w ith  the Chief Minister, Shri 
Jyotirm oy Bosu.

S H R I S A U G A T A  R O Y  (B arrack- 
p o r e ) : I  think that a lot o f discussion 
has taken place on the subject and 
the M inister has also given  an assu­
rance on’ the floor o f this House. But, 
still, I  find that thf  ̂ m inister’s rep ly  
is evasive because his rep ly  consis-t^d 
m ain ly o f sensationalism. Mr. Bosu 
asked the M inister to air-dash to 
Calcutta to meet Mr. Jyoti Basu. I f
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the same thing continues, I  am sure, 
next year, in the Lok  Sabha, the same 
Caxl A tten tion  M otion w il l  be ra-sed 
and Mr. Bosu v/Hl again request the 
Com m erce M inister to air-dash to 
Calcutta to meet Mr. Jyoti Basu. This 
is a problem  that has been happening 
in the last so many years which the 
Congress Governm ent have not been 
able to solve. It is just before the 
ju te season that the big m iilowners 
try  to depress the prices. They an­
nounce that this sort o f closure or p re­
ssure is brought so that the prices go  
down. The only solution for this w ill 
be m onopoly procurement o f jute h y  
Governm ent. This year also G overn ­
ment has made a statement earlier 
that it has uot 86 d irect purchasing 
centres w ith  the Jute Corporation 
whereas it needs 400 direct purchasing 
centres to take over the entire jute. 
But, the G overnm ent has no proposal 
to increase the number o f DPCs. It  
is said that it wUl go in for the price 
support. M y fir^t question is: how 
many direct purchasing cenrres is 
the G overnm ent going to open this 
year in order that its operation m ay 
not only be confined the price sup­
port operation bul also on the m ono­
poly  procurement operation so that 
the jute farmers are protected? M y  
second point is this. I am personally 
alTected here because there are tw enty 
tw o jute mills in my constituency and 
about one lakh w orkers are working. 
In West Bengal ip. the last two years 
in em ergency period, 70,000 to 80,000 
workers had lost their jobs. I t  has 
been admitted here. It is also true 
that a fter the Janata Party  took over, 
due to closing down o f  one shift,
25.000 to 30,000 people have lost their 
jobs. The present P lan o f the IJM A , 
as a conspiracy, is to la y -o ff the w o r­
kers on a mass scale. So, not only Is 
a solemn assurance from  the M inister 
necessary at this stage, but it is also 
necessary for him to see that those
80.000 workers who had lost their jobs 
in the last 2 years as also 25,000 w o rk ­
ers who had been thrown out o f job  
due to closing o f one shift due to pow er 
and raw  ju te shortage should also b e  
taken back to work.
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M y other question is: w ill the M in i­
ster take the neccEsary steps in that re ­
gard? I have been w riting  to the 
M inister from  March and I am very  
glad that he has replied to all my 
letters. But, till now, he has not 
mentioned anything about the 
A lexandra  Jute Mills.

MR. S PE A K E R ; That is a different 
matter. Correspondence is quite a 
d ifferent thing.

SH R I S A U G A T A  R O Y : Sir, the 
A lexandra  Jute M ill which was closed 
down in Jagatdal has not been opened 
t ill now. I gave a proposal to the 
M inister that he may ask the Jute 
Corporation of India to take over the 
A lexandra  Jute M ills  so that it finds 
an avenue fo r m arketing the Jute 
which it has purchased. But^ the 
M inister has turned down m y pro­
posal. As a result o f that, this year 
also, the Jute Corporation for 
selling is raw  jute w ill have to de­
pend on the jute barons who w ill 
not make the payment in time. 
M y  question to the M inister is: Is
he going to take over any o f the 
closed ju te m ills through the Jute 
Corporation of India so that the Jute 
Corporation o f India finds a channel 
fo r  m arketing its own goods? He has 
stated something in the R ajya Sabha 
during Question Hour, I suppose.

MR. S PE A K E R : I think hereafter
I  shall have to restrict that to one 
question: •

S H R I S A U G A T A  R O Y : It is a very  
v ita l question. The M inister has made 
a statement that he is not going fo 
take over the export trade in raw  
jute. Last year, there was a proposal 
that the S.T.C. would enter into 
the m arket for the export o f 
both raw  ju te as w e ll as jute goods. 
The strangle-hold o f these 9 fam i­
lies on this trade should be broken.
I  m ay also request to the M inister, 
S ir i f  it Is not possible io  nationalise

the jxite m ills at the present moment 
at least le t him take-over the ex ­
port trade in raw  jute.

SH R I M O H A N  D H A R IA : Sir, re ­
garding opening o f the centres, it is 
already planned to open 100 centres 
and 20 sub-centres through the Jute 
Corporation of India. I shall be dis­
cussing this matter with the ("h ief 
M inister o f Bengal as to whether w e 
could open— in cooperation w ith West 
Bengal governm ent and othe govern ­
ments— more centres.

As regards A lexandra m ill the m at­
ter is sub-jud ice. W e requested the 
court to a llow  us investigation. A fte r  
the investigation is com plete and it is 
found to be a viab le proposal then w e 
w ill be m oving the court to a llow  us 

take over this m ill. W e hope to 
get the permission. As soon as we get 
permission from  the H igh Court fu r­
ther measures w ill be initiated.

Regard ing 25,000 workers who have 
been laid off bv he m il.owners be­
cause o f pow er shortage or raw jute 
shortage I shall also be taking up this 
issue w ith  the Chief M inister and the 
concerned bodies during my visit to 
Calcutta.

As regards the suggestion that STC 
should now go into export o f raw  
jute, I shall discuss the m atter w ith  
the STC. So far- as exports through 
STC are concerncd w e shall have to 
erect the mechanism. It is no use 
announcing the decision here without 
making the necessary arrangements.

13.19 hrs.
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